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Sale of DJM.S. Milk to Frivnte
Vendors

3M3. Shri A. & Vajpayee:
Shri S. S. Kotbari:
Shri Yajna Dalt Shanna:
Shri N. S. Shanna:

Will thi Mm.stor of Faod and Agri­
culture be pleased to state

(a) whether Government ha\c re­
ceived am icport that the milk at
some of the depots of the DMS is
being sold to the private milk venders
at a higher price; and

fb) if so, the action taken in the
matter’

The Minister of State In the Mink- 
try of Food, Africnltnre, Community
DevdopmeBt and Cooperation (Shri
Annaaahlb Shlnde): (a> Milk is so'd
to customers who have been issued
milk tokens by the Scheme Com­
plaints are sometimes received re­
garding unauthorised talc of milk to
private milk vendors etc at a higher
price.

(b) Suitable disciplinary action in­
cluding termination of service is taken
against the depot staff in case the
complaints are substantiated.

Desert In Bajaathan

3*44. Khri Yajna Datt Shanna: 
Shri A. B. Vajpayee: 
gbrt 8. 9. Kotharl;

Will the Minister of Food and Afri- 
cnltare be pleaded to state:

(a) whether it is a fact that the
‘Tellow desert’ area in Rajasthan has
expanded;

(b) If so, what was the aKtant of
expansion in different regions during
the last 5 years; and

(c) to what extent its expansion
has bean checked by the steps taken
by the Central Government in thtr
regard?

The Minister of State In the Minis- 
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahlb Shlnde): (a) The 'Yellow
desert* mentioned by the Honourable
Members, perhaps refers to desert area
of Rajasthan The desert area of
Western India reckoned as arid region
has n iota] area of about 3,12 000 sq
k m.. of which Rajasthan desert forms
a part occupying 63 per cent of the
above total area The Investigations
carried out so far have not establish­
ed the expansion of Rajasthan desert

fb) and (c) Do not arise
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Sagxr Paetery at KMiaHpw, (Mysore
State)

M $. Shri 8. A, Agadi: Will the
Minister of Pood and Agriculture be
pleased to state:

(a) whether the Mysore Govern­
ment have been recommending for
the grant of a licence to a sugar fac­
tory at Kaxnalapur, District Bellary,
Mysore State fiiwt 1981 to-date;

(b) if >0, at what stage the matter
stands at present; and

(c) the reasons for the delay in
according sanction?

H a  Minister mt Stole ta the Minis­
try ef Plead, Agriculture, Community
PsvslepMent t fd  Cooperation (Shri
i i w M b  Sfctade): (a) Yes, Sir.

(b) and (e)- The examination of
the application revealed wmc doubts
about the avattabi'ity of cane in ade*
quate quantities. However, on receipt
of representations, the matter wi» held
over for re-examination which will be
tatom 09 as soon m it is decided to
license more sugar factories.

Bation Quota to Western Ballway 
Catering Department

*•47. Shri Mannbhal Patil;
Shri g. A. Agrdi:

Will the Minister of Pood and Agri­
culture be pleased to state:

(a) whe her any ration quota is
allotted to the Western Railway
Catering Department at Delhi for the
travellers on Frontier Mail towards
Bombay;

(b) if so. the details of quota al­
lotted; and

(c) if not, the reasons therefor?

The Minister of State (a the Minfe- 
try of Pood, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shlnde): (a) No, Sir.

(b) and (c). As some quota had
already been allotted by the Maha­
rashtra Government. the railway
authorities were requested by the
Delhi Administration to clarify the
position by personal discussions which
they have not done.

Klee Mills from Japan
SMS. Shri Vtreadr* Kumar Shah:

Shri S. K. Tapnriah:
Will the Minister of Pood aarf

Agriculture be pleased to state:
(a) whether originally not more

than six rice mills were proposed to
be imported from Japan during this
year to augment the supply of indi­
genously produced units, but it has
now been decided to import 34 rice
mills;

(b) if so, in what circumstances the
original decision has been revised;

(c) the names of the Indian rica- 
mills manufacturers and their total
production capacity per year?

Tfee af State In the Mills-
try at Food, Agrkmlte*, Ceoamndfty
Development awd Desperation (SM
AaassaUfe SfcMa): (a) and 0>). 0bi
rice mills wara imported from West
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